
Damage to FoodgTains SEPTEMBER 5, 1966 
m &0&, vanaU 

Re.CA 
I 

9216 

8hri Hubm ChaDd Kachhavaiya 
1"Ose- .' 

Mr. Speaker: I am sorry. I cannot 
calt him. 

Mr. Ranga: 
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CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPORT-

ANCE 

REPORTED DAMAGE TO FOODGRAINlI 
WHILE IN RAIL TRANSIT 

8hri Banga (Chittoor): I call the 
attention of the Minister of Railways 
to the following tnlIti'er of urgent pub-
lic importance Bnd request that he 
may make a statement thereon'--

"The reported damage to food-
graill8 worth several lakhs u1 
rupees when being carried in open 
railway wagons from Gunttakal 
to various places in CudapPH and 
Cbittoor districts of Andhra Pra-
desh."4 

The MiDilter of State in tile MlnJB.. 
try of BaUways (Dr. Bam Snbhac 
81nch): The statement is two page!! 
long. It you so like, II can place it 
on the Table of the House, or if YOIl 
want, I can read it out. 

Mr. Speaker: If it is a long state-
ment, I can have it placed on th~ 
Table of the House and then J can 
have it clrculated to the Memoers and 
then give hon Members an opportuni· 
ty to put questions lat~r.... ' 

Shri Hari Vishnu Kamath CHnshan-
gabad): Tomorrow morning. 

Dr. Ram Subhag S~: I lay the 
statement on the Tabl~ of the Hc.u'.e 
[Placed in Library, See No. LT-
7020/'66]. 

12.1'71 brs. 

RE: CALLING-AGITATION-NOTICE 
(Querv) 

SIlri IDdriijit Gupta: \ Calcutta 
South vlest): We had given a calling-
attention-notice which you had disal-
lowed. But ean a staleme:lt be )'lade 
On that, at any rate? That re'ates to 
the incident of latbi-charge on the 
students. The Hame Ministe,' should 
make a statement. 

Shri S. M. Banerjee (Kanpur): 
About 150 students have lJeen injureG, 
Why should there not be a rtaternent! 
I rise on a point of order, , ... 

Shri TTagi (Debra Dun): There 
should be nothing here beyond what is 
contained in the Order Paper. 

Mr. Speaker: If there is hnything 
that 1 have disallowed, I would not 
have it discussed here ... , 

Shri S. M. ~: I rise un a 
point of order .... 
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